TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

O1.5M.-31.Te.-31.-25022026-270466
CG-DL -E-25022026-270466

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

H. 934] TE Reetl, HIET, BAL 24, 2026/FAT 5, 1947
No. 934] NEW DELHI, TUESDAY, FEBRUARY 24, 2026/PHALGUNA 5, 1947
qEF TREEH i ST A

75 faeett, 24 weadY, 2026

FT.3M. 978(37).— Fval T TLHTL o, TPT TSHT ATA=ad, 1956 (1956 =1 48) (e =o® zae
qRATd I ATATHIH FFT AT ) T &M= 3F 6T ITATT (1) F AT JET ¥ T T ALHE F TF
qagd 3T TSAE HATAT Al ATIg=T §&a1 F.em. S.0.1040 (E) ar@ 28/02/2025, ST 97A &
TSI, STETETT, AT ||, @ve 3, 3uds (i) § whfara it w2 off, gy BrEr a7 % e By G #
NH8 & f.97. 421.85 & f.11.447.3 9% F T =T & f[AT0r (ST FH/ATT A9 FT 99, A0(2),
AT, T T TATA 6 0 37 ATTGAAT | 39T gt | Afafae i &7 oo F2 % oo
rer ¥ =TT Ay of ;

T ITH ATELAAT T AL S ATTHAH AT 1T 3F AT ITLTT (3)  ref= arira 08/03/2025 T
“iee g, 09/03/2025 T “FBroer stes=a7” & FeRriora o 2 o ;

STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g i
I9HT 3T w9 ¥ Haer B @,

ST | AT 7 3h STTAHIH il 12T 39 il STLTT (1) F FATAL H, Fwa T TRl SqAT
fe s fe;

1350 GI/2026 (1)
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qd: T, Feal T LRI, TAT TR 6T I TS ITH g7 1 9T 3 I ATA =TT AT 91T 39
T ITETT (1) FTT Y& ARIT FT TN Fd g0, T AU FXdl & [ I Al § [AeE i F7
&t YA & for srsie faram ST =fe e
ST T, el TLHIY, I ATAAIH 0T 1T 39 AT STLTT (2) AL H T AT FAT g FoF
TH ATERAAT o TSI § THRH I, I AT § [AAeg GH T Beea i § G0 g arcdivds &9
q e avae | Afga g smosfy |

AAT

BT T % awe B o & NH8 & fan.#ft. 421.85 & f.#1.447.3 % forg srsiw it e et @<=
gfga srar a==T e fAam

ST T 9 Bgr

et =1 7 3% Bga

EOtED Taequr §E& T
&7

[ FT TH X

Tt

S REIRCERT
(FFATH)

el Raes
FRAAT HT ATH

1 2

5

6

qregen 1 AT e

T T ATH: AT JAGR

1 11645/12162/9%

0.4111696

A He AUE BT,
AR -1, 5
AT [T BTE
ThA 2.5 T &
SIEISIREEG
wOoft 3.5s(q
BIRLARGTE
[EREIRES RV
11645/12162/P

2 11645/4T

0.3561311

TeHe AU A,
ElER (ERR k)
AT freATer T BTE
i

11645/P

3 11648/t

0.2658843

T - T 9%
wfooft, da/er-Tret

TETE, AFIIAL:-
1. HAYT TeaTHT,
/AT

e, 2.7AT-
EIREFEIELIH
UH/A-TTE T TETE
11648/p

4 11649/4T

0.2246054

T S P,
AL AT -1.qTS0d
e Ry AT
DHTL TS THT
2.Z95q =t

LGIEINEREID]
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HILT =T TSI AT

=Ouft 3.3rmerer
ST T/
T eaeyT
11649/P

11650/4T

EESECIRTE!

0.0267098

TATAT-TTE T AT
=fooft dey/er T
TETE SO, TEgH
BEREEEE

11650/P

11651/41

0.2399838

Ttz A B,
AR IS T
BRI IEIREE2 1T
T AL
11651/P

11652/4T

0.1371914

TIAHE ATTE BHT
11652/P

11655/4T

FTLT(FT)

0.0716309

ElER (EERERA
ATHIAATAT T
Thel.

11655/P

11656/dY

e ()

0.3670579

Rt A

TSheT, S IaT:-
IETHAT THST
BELEES

11656/P

10

11658/dY

0.1380008

TaRHE ATE BT,
SR ER R ER )
AT gTe
A

11658/P

11

11659/4T

0.1003642

TaHe U BT,
ElE2 DRI IR
&t Sae/a
STHA THig=. T
11659/P

12

11660

0.0178066

TATAT-gL1 98 =il
/e TS
i, sAreoa-

HHITA FA
11660

13

11661

fafa (feem)

0.0598948

TATAT-gL1 98 =Ouir
/e TS
w=Ooft, Argfoae-
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AT T =i
/AT Z AR
=ouft

11661

14

11662/4T

0.0562525

TeHe AT B,
11662/P

15

11664/4T

0.0048563

LEREEE LN ERES
11664/P

16

11665/4T

0.0752732

EEERIEL
e/ RSt
&ofY, sregfoe:-
EGESIEEICLI
T/ BT AR
=faofy

11665/P

17

11676/4T

0.0048563

RERESELIREE
AT HTTOTeh =(9ofT
11676/P

18

11677/4T

0.0210441

KRB ERIREE:E
AT A0 =Oufy
11677/P

19

11678/dY

0.0036423

RERESELIREE
AT IO =Oufy
11678/P

20

11679/4T

0.0182112

et T =y

A [A ATATA
e THT
11679/P

21

11682/4T

TE (TT7)

0.029138

et T =y

SA[A ATATA
e THT
11682/P

22

12028/4T

i (7ren)

0.0137596

TTET HTiore =YY,
ERUEIREIE LIRS ES
Hgd &fuoft v/
ERIEEIRES L
12028

23

12036/4T

TG (TTT)

0.0101174

[ESIRESERIRGEGIE
EESIRESER
12036/P

24

12038/4T

SENGIE)!

0.0121408

UKIE RS ERIRTE
EESIRRI R
12038/P
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HILT =T TSI AT

5

25

12045/t

EISRGLE)

0.0157831

TTT HT{oT =YY,
SO BT, TS
KIERRIERIREIEN]
ERIEEIRES L
12045/P

26

12046

EIERGLE))

0.0153784

ST =% SOt
/e A
wforofy
12046/P

27

12047/t

0.0133549

ST =% &t
/e A
wfooft
12047/P

28

12048

T (A1)

0.0068798

SIREESIEL
/e feAe
&fooft
12048/P

29

12049/4T

G (1)

0.0194253

STSIT ST ST
/AT ST AT
12049/P

30

12051/41

EIERGLED)

0.0084986

STSIT T ST
/3T ST wAT
12051/P

31

12052/4Y

0.1598543

TaAHE ATTE BHT
12052/P

e T ATH: 9T

32

114y

freer(faea)

0.3666532

fahTer TeaHT
/3T T o T
1/894P

33

114

e (faea)

0.0809389

HTSET TeaeAT
EEERIEIREEK]
eI
1/896P

34

2./4%

i (faem)

0.0004047

UEREEE LN E R
CIEEEZEll

2/P

35

7/d%

e (faea)

0.5904492

o o
dTreaegeT, ed.

Ao BT,

ArFoaT- 1.fae
STHTIAAT Ue/3r
CIEELR RG]
STHTIAAT 2.5AT TT
SEHT(F )
EEIRIEIFELRS
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=fooft
7/P

36 o/t IGEL foeaT 1.118575||ef s FourT FeaeAT

/4T AT
EE=REI
9/P

e T ATH: PFETEITRT

37 899/t IGELl LT (FTA) 0.0076892||e ¥ FeurT Tea<HT
T/ FTSIT FOOIT

SSETHT, AFOIT-

T AT

wfoofy, vey/er-ww

EEGESEU

899/P

UEEIGIEHE RETCLEY

38 2020/41 AT [REAS 0.1052206|[TarvHe Arq =T
1719/2020

FA AN 5.1748275

[T. . 12(40)/3D1]

g IfiET, Ager

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th February, 2026

S.0. 978(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.1040 (E) Dated:28/02/2025, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH8 in the stretch of land from Km. 421.85 to Km. 447.3 in the district of West Tripura in the state of
TRIPURA

And whereas the substance of the said notification has been published in "Syandan Patrika" dated
08.03.2025, "Tripura Observer" dated 09.03.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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HILT T TSIA . AHTYTL

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NHS8 in the stretch of

land from Km. 421.85 to Km. 447.3 in the district of West Tripura in the state of TRIPURA

State: TRIPURA

District: West Tripura

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Jirania

Village: Purba Debendranagar

1

11645/12162/P

Government

Tilla

0.4111696

Government of
Tripura, Occupier:-

1. Tripura
Lokushikshalaya High
School 2.Swari Rupini
D/o Joy Charan Rupini
3.Sanjit Rupini S/o
Bishujoy Rupini
11645/12162/P

11645/P

Government

Tilla

0.3561311

Government of
Tripura, Occupier:-
Tripura
Lokushikshalaya High
School

11645/P

11648/P

Private

Bastu(Naal)

0.2658843

Rayati- Joy Chandra
Rupini, S/o-Rabi
Prasad, Occupier:-
1.Amalesh Debbarma,
S/o-Sobodh
Debbarma. 2.Rayati-
Joy Chandra Rupini,
S/o-Rabi Prasad
11648/p

11649/P

Government

Nadi

0.2246054

Government of
Tripura, Occupier:-
1.Surajit Debbarma
S/o Binoy Kumar
Debbarma
2.Debabrata Rupini
S/o Bishujoy Rupini
3.Amalesh Debbarma
S/o Sobodh Debbarma
11649/P

11650/P

Private

Balur char(Tila)

0.0267098

Rayati-Rabi Narayan
Rupini S/o Joy Prasad
Rupini, Rabihum
Rupini W/o Rabihum
Rupini

11650/P

11651/P

Government

Lunga

0.2399838

Government of
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Tripura, Occupier:-
Charanjoy Rupani S/o
Bindhya Charan
Rupani

11651/P

11652/P

Government

Lunga

0.1371914

Government of
Tripura
11652/P

11655/P

Government

Chara(Naal)

0.0716309

Govt. of Tripura,
Occupier:-Tripura
Lokushikshalaya High
School.

11655/P

11656/P

Government

School(Tilla)

0.3670579

Department of
Education, Occupier:-
Bhrigudasbari Samaj
Siksha Kendra
11656/P

10

11658/P

Government

Tilla

0.1380008

Government of
Tripura, Occupier:-
Tripura
Lokushikshalaya High
School

11658/P

11

11659/P

Government

Bill

0.1003642

Government of
Tripura, Occupier:-
Gita Rani Rupini W/o
Braman Ch. Rupini
11659/P

12

11660

Private

Bastu(tilla)

0.0178066

Rayati-Hari Chandra
Rupini S/o Sirajoy
Rupini, Occupier:-
Samaibadal Club
11660

13

11661

Private

Viti (tilla)

0.0598948

Rayati-Hari Chandra
Rupini S/o Sirajoy
Rupini, Occupier:-
Santa Charan Rupini
S/O Hari chandra
Rupini

11661

14

11662/P

Government

Tilla

0.0562525

Government of
Tripura,
11662/P

15

11664/P

Government

Pond (tilla)

0.0048563

Government of
Tripura,
11664/P

16

11665/P

Private

Viti (tilla)

0.0752732

Hari Chandra Rupini
S/o Sirajoy Rupini,
Occupier:-Baswajoy
Rupini S/o Hari
Chandra Rupini
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BIESEEIRISEE S RIEIEU

11665/P

17

11676/P

Private

Pukurpar (naal)

0.0048563

Sudhanya Rupini S/o
Lal Manik Rupini
11676/P

18

11677/P

Private

Pukur (naal)

0.0210441

Sudhanya Rupini S/o
Lal Manik Rupini
11677/P

19

11678/P

Private

Pukurpar (naal)

0.0036423

Sudhanya Rupini S/o
Lal Manik Rupini
11678/P

20

11679/P

Private

Pukur (Naal)

0.0182112

Rabi Kumari Rupini
W/o Brajalal
Debbarma

11679/P

21

11682/P

Private

Bastu (Naal)

0.029138

Rabi Kumari Rupini
W/o Brajalal
Debbarma

11682/P

22

12028/P

Private

Viti (Naal)

0.0137596

Radha Manik Rupini,
Charanjoy Rupini, Rai
Mohan Rupini S/O
Dayaljoy Rupini
12028

23

12036/P

Private

Bastu (naal)

0.0101174

Bijoy Rupini S/o
Chandra joy Rupini
12036/P

24

12038/P

Private

Doba(Naal)

0.0121408

Gopal Rupini S/o
Chandra joy Rupini
12038/P

25

12045/P

Private

Viti (naal)

0.0157831

Radha Manik Rupini,
Charanjoy Rupini, Rai
Mohan Rupini S/O
Dayaljoy Rupini
12045/P

26

12046

Private

Viti (naal)

0.0153784

Joy Chandra Rupini
S/o Dinram Rupini
12046/P

27

12047/P

Private

Bastu (naal)

0.0133549

Joy Chandra Rupini
S/o Dinram Rupini
12047/pP

28

12048

Private

Chara (naal)

0.0068798

Joy Chandra Rupini
S/o Dinram Rupini
12048/P

29

12049/P

Private

Bastu (naal)

0.0194253

Braja Das Baishnab
S/o Indrator Rupini
12049/P

30

12051/P

Private

Viti (naal)

0.0084986

Braja Das Baishnab
S/o Indrator Rupini
12051/P
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31 12052/P Government Tilla 0.1598543||Government of
Tripura
12052/P

Village: CHAMPABARI

32 1/P Private Tilla(tilla) 0.3666532|(Bikash Debbarma S/o
Suresh Debbarma
1/894P

33 1/P Private Tilla(tilla) 0.0809389||Moushumi Debbarma
W/o Bikash Debbarma
1/896P

34 2./P Government viti (tila) 0.0004047||Government of
Tripura, PWD
2/P

35 7/P Government Layek 0.5904492|[PWD, Govt. of

Patit(tilla) Tripura, Occupier:-

1.Billow Jamatia S/o
Pabitra Mohan Jamatia
2.Subha Rani
Debbarma(Rupini)
W/o Prabir Rupini

7/P

36 9/P Private Tilla 1.118575|[Dhirendra Krishna
Debbarma S/o
Brajakrishna
Debbarma

9/P

Village: BHRIGUDASPARA

37 899/P Private Chara (naal) 0.0076892||Dhirendra Krishna
Debbarma S/o Braja
Krishna Debbarma,
Occupier- Ratan
Manik Rupini,S/o-

Chandra Charan
Rupini
899/P
Village: CHAMPAK NAGAR
38 2020/P Government River 0.1052206||Government of tripura
1719/2020
Total 5.1748275

[F. No. 12(40)/3D1]
SHAIKH AMINKHAN, Director
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